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230C.{{
Unemployed Persons

ChMdhari MahMnned Shallee: 
Shri D. C. Shanna:

Will the Minister of Labour be 
pleased to state:

(a) the total number of unemployed 
persons on the roll of the Employment 
Exchanges on the 31st March, 1956 
in India, t̂ate-wdse;

(b) the total number of persons who 
have been given employment from the 
31st March. 1955 to the 31st March, 
1956 in India State-wise; and

(c) the number of such persons still 
on waiting list?

The Minirter of Labour (̂ wi Khan- 
dubl̂ Desai): (a) to (c) A statement 
is laid on the Table of the House. 
{See Appendix XIV, annexure No. 
49.]

Central Tractor Organisation

2307. Chandhuri Muhi td Shat-
fee: Will the Minister of Food and 
Agriculture be pleased to state ;
(a) the total acreage of land brought 

under cultivation by the Central Trac­
tor Organisation during 1955-56, State- 
wise ;

(b) the total number of employees 
therein;

(c) the total amount spent on it:

(d) the loss or profit, if any ; and

(e) the reasons thereof ?

The Mfaiister of Food and Agricul- 
tore (Shri A. P. Jain): (a) The areas 
reclaimed in the 1955-56 operational 
season are indicated below. Operations 
for the season are continuing and the 
figures given represent work done upto 
the end of April, 1956.

State  Area reclaimed (Acres)

Assam ..............  2,001
Bhopal ..............  7,270
Uttar Pradesh  ...  8,200
Madhya Pradesh  ...  11,000  ’
Madhya Bharat  ...  11.250

Total ... 39,721

The above figures are provisional.

(b) 1,770 on the 30th April. 1956.

(c) to (e). The operational season 
1955-56 has not yet come to a close 
and the accounts have not therefore 
been finalised so far.

Public Call Office at Ghatal

2308. Shri N. B. Chowdhurv: Will 
the Minister of Communications be
pleased to state:

(a) whether the proposal to have a 
public call office at Ghatal in the dis­
trict of Midnapur has been consider­
ed ; and

(b) if so, the decision taken ?

The Minister in the Ministry of 
Communications (Siuri Raj Bahadur):
(a) and (b). The proposal was consi­
dered last year and dropped, as it 
involved a heavy loss. It will be re­
viewed further during this year.

Tourism

2309. Shri Debendra Nath Sarma:
Will the Minister of Transport be 
pleased to state:

(a) whether any Scheme has been 
submitted by the Government of 
Assam for the development of tourism 
in that State for inclusion  in  the 
Second Five Year Plan ; and

(b) if so, the details thereof?

The Minister of Railways and Trans­
port (Shri L. B. Shastri): (a) Yes, Sir.

(b)  A statement giving the required 
information is laid on the Table of the 
House. [See Appendix XIV, annexure 
No. 50.]

All India Council of Post­
Graduate Medical Education

2310. Shri Krifhnachaiya Joriii:
Will the Minister of Health be pleased 
to state:
(a)  whether extension to the All 

India Council of Post-Graduate Medi­
cal Education has been given after the 
10th April, 1955 ; and




